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(b) if so, the Mi .... thereof; and 

(c) the reaction of the Government 
therato? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE (SHRI KA-
MAL. MORARKA): (8) Yes, Sir. 

(b) The suggestions made by the Stand-
ing Conference of Public Enterprises 
(SCOPE) incIude:-

(I) Removal of jurisdiction of the 
Comptroller and AuditorGenaral, 
Central Vigilance Commission, 
Chief T achnical Examiner, atc. 
Over the public sector undertak-
ings. 

(ii) Appointment of top executive of 
public enterprises on immediate 
absorption and strict observance 
of the rule of immediate abs0rp-
tion. 

(iii) The Department of Public Enter-
prises should monitor implemen-
tation of Gowtrnment Diredives 
and Instructions on various mal-
t., relating topublic88dOr under-
takings by the administrative 
ministries. 

flY) 

(v) 

(vi) 

Setting up of a Public Sector 
Appointments Committee of the 
Cab;net. 

Unking of Public Enterprises 
Selection Board (PESB) with the 
Department of PubIc Ent.· 
pn.&. 

ResIraInt on number GIl elMo-

tives and guidelnes; .. cIrec-
lives should be issued tJr the 
Deptt. of Public Enterprisea. 

(viH) Boards of Management should 
have powers to take dacisians to 
invest internally generated re-
sources. 

(IX) Public Hdor _h.as should be 
offered to the public as well as 
employees so as to reduce 
GoYemmentcontroi below 50 per 
cent. 

(x) Introduction 01 golden IwId-
shake scheme, strengthening of 
MOU, setting up of HokIng 
Companies. etc. 

(c) The suggestions are under CDn8id-
eration of the Government. 

lnstllllation of -Diac Ar1IMu1II" III 
"'slrI8hMr .. 

1299. SHRI KUSUMA KRISHNA 
MURTHY: Wdl the PRIME MINISTER be 
pleased 10 state: 

(a) whether a -Disc Antenna- to see the 
coverage of Gut war by Cable News Net-
work (CNN) has been installed only at Shas-
tri Bhawan in New Detti; and 

(b) if so, the specifIC reasons therefore 
together will the amount spent on this and 
the objective achieved? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
INFORMATION AND BROADCASTWG 
(SHRI SUBODH KANT SAHAV): (a) and (b). 
~an have placed orders for supply 
oIlnOish-AniennaeSyalems. one 01 which 
... been insI .... at ShIIIIri 8hawan. New 
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Delhi at a cost of Rs. 1,69, 938.00, for 
monitoring purposes. 

Crimes In DeIhl 

1300. PROF. VIJAY KUMAR 
MALHOTRA: Will the PRIME MINISTER be 
pleased to state: 

(a) the number of bride burning. dowry 
deaths, kidnapping/abduction of young girls 
and new born babies, dacoities, snatching of 
chainslbags, murders, stabbing cases in 
Deihl crime-wise and police-station-wise 
during the last six months and how does the 
sam. compare with the corresponding pe-
riod during the last three years; 

(b) the number of first information re-
ports lodged, police station-wise during the 
last three months and how does the same 
compare with the corresponding period 
during the last three years; and 

(c) the number of cases out of the above 
solved and the reasons for the rest of the 
cases remaining unsolved? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND MIN-
ISTER OF STATE IN THE MINISTRY OF 
INFORMATION AND BROADCASTING 
(SHRI SUBODH KANT SAHAY): (a) to (c). 
The information is being collected and will be 
laid on the Table of the House. 

Study Material for C.A. examination 

1301. PROF. VIJAY ,KUMAR 
MAlHOTRA: Will the PRIME MINISTER be 
pleased to refer to the replies given to Un-
at.rred Question No. 5027. on April 17, 
1990and to Unstarred Question No. 6152 on 
April 24,1990 and state: 

(8) the details of the action 10 far taken 
to prepare and publish the study materials 

for the Chartered Accountants in Hindi 
Medium and also to provide question pipers 
for Intermediate and Final Examinations In 
Hindi; and 

(b) if no adion has been taken so far, the 
reasons therefor? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE (SHRI KA-
MAL MORARKA): (a) The Institute of Char-
tered Acx:ountants has taken steps to getthe 
study materialtranslated into Hindi and some 
portion of the study material has been got 
translated. The Institute of Chartered Ac-
countants of India recently entered into an 
agreement with a private publisher and had 
the Suggested Answer Volumes of Interme-
diate Examination held in May 1990 trans-
lated and published in Hindi and released for 
sale to students. The Institute presently 
provides question papers in Hindi in respect 
of (i) Cost Accounting. (if) Auditing. (iii) 
Mercantile law. Company Law and Indus-
trial Law and (iv) Organisation & Manage-
ment and Economics papers of Intermediate 
Examination. 

(b) In view of (8) above, does not arise. 

Report on Rioia In nhar Jail 

1302. PROF. VIJAY KUMAR 
MALHOTRA: Will the PRIME MINISTER be 
pleased to state: 

(a) whether the Government have re-
ceived the enquiry report on the incident of 
rioting that took place in Tihar Jail, Deihl on 
October~. 1990; 

(b) if 80, the details thereof; 

(c) if not, the reasons for the delay and 
by when the report is likely to be received; 
and 

(d) the steps taken to improve the pre-




